NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 19.07.2021 (MONDAY)
COURT —1I (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [LA. No. 1337 & | Lalit Kumar Kesarimal Jain Mahesh Agarwal Shubhabrata
1338 0f 2021 in Vs. Chakrabori-R1
Comp. App. (AT) | JM Financial Trustee Company Pvt. Ltd. Atul Jain-R2
(Ins) No. 357 & & Ors. Amir Arsiwala-RP
358 0f 2021
For Admission (Fresh Cases)
2. Comp. App. (AT) | Gupta Exim (India) Pvt. Ltd. Harsh Garg
(Ins) No. 497 of Vs.
2021 Knitcraft Apparels International Pvt.
Ltd.
3. Comp. App. (AT) | Anshdeep Chaddha Jaya Goyal
(Ins) No. 498 of Vs.
2021 S.E. Power Ltd. & Anr.
4. Comp. App. (AT) | Punit Beriwala Sumesh Dhawan Karan Valecha
(Ins) No. 499 of Vs.
2021 Vipul Greens Residents Welfare
Association & Anr.
5. Comp. App. (AT) | Sunil Gupta & Ors. Anando Mukherjee
(Ins) No. 500 of Vs.
2021 Vipul Greens Residents Welfare
Association & Anr.
6. Competition App. | International Subscription Agency Harpreet Singh
(AT) No. 04 of Vs.
2021 Competition Commission of India &
Ors.
For Admission (After Notice)
7. Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh Anoop Prakash
(Ins) No. 584 of Corporation Awasthi-R1
2020 VS. Avinash Mohapatra-
Kalptaru Steel Rolling Mills Ltd. & Anr. R2
With




(Ins) No. 1043 of
2020

Vs.
SREI Infrastructure Finance Ltd. & Ors.

8. Comp. App. (AT) | Kalptaru Steel Rolling Mills Ltd. Anoop Prakash Rakesh K. Sharma
(Ins) No. 866 of | Vs. Awasthi Tanvi Gupta
2020 Southern Power Distribution Company Nishant Sharma
of A.P.Ltd. Vikramjit Banerjee
With
9. Comp. App (AT) | Southern Power Distrubution Company | Rakesh K.Sharma Anoop Prakash
(Ins) No. 914 of of A.P.Ltd. Awasthi
2020 Vs.
Kalpatru Steel Rolling Mills Ltd.
With
10. Comp. App. (AT) | Southern Power Distribution Company Nishant Sharma PBA Srinivasan
(Ins) No. 1078 of | of A.P. Ltd. Avinash Mohapatra
2020 Vs. Parth Tandon-R2
Kalpataru Steel Rolling Mills Ltd. & Gautam Singh-R3
Ors.
With
11. | Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh PBA Srinivasan
(Ins) No. 68 of Corporation Anoop Prakash
2021 Vs. Awasthi-R1
Kalptaru Steel Rolling Mills Ltd. & Anr. Nikitha Ross-R2
12. | Comp. App. (AT) | Shailendra Singh Abhishek Parmar Nisha Malpani
(Ins) No. 945 of | Vs. Ashish Makhija
2020 Nisha Malpani & Anr. Ankur Gupta-R1
Saahila Lamba-R2
Nisha Malpani-RP
13. | Comp. App. (AT) | Gloster Ltd. Ajay Kumar Agarwal | Aditya Maheshwari
(Ins) No. 409 of Vs. Eshna Kumar-R1
2021 Mcleod Russel India Limited & Anr. Kumar Anurag Singh
Anup Jain-R2
14. | Comp. App. (AT) | Everest Pharmaceutics Pvt. Ltd. Nikhil Jain Vikrant N Goyal
No. 207 0of 2020 | Vs.
Office of Registrar of Companies, West
Bengal
For Hearing
15. | Comp. App. (AT) | Arcelormittal India Pvt. Ltd. Vishal Gehrana Anushree Kapadia
(Ins) No. 1038 of | Vs. Gaurav MathurR-1
2020 SREI Infrastructure Finance Ltd. & Ors. Ashim Sood-R2
With
16. | Comp. App. (AT) | Arcelormittal Nippon Steel India Ltd. Abhishek Swaroop Anushree Kapadia

Gaurav Mathur
Sandeep Singhi-R1
Ruby Singh Ahuja-R2




02:00 PM

For Hearing

17. | Comp. App. (AT) | Chander Verma Chandan Dutta Saurabh Kalia-R2 &
No. 19 of 2020 Vs. R3
Continental Construction Ltd. & Ors. Ashim Vachher-R4

Swapnil Gupta-R5

Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

